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1753 8M  Ram Krishan Gupta: Will 
the Minuter of Labour and Employ* 
meat and Planning be pleased to 
state.

(a) whether it is a fact that labour 
laws are not in force m all the States 
and Union Territories,

(b) if so, the reasons therefor, and

(c) the names of such States*

The Deputy Minister of Labour (Shri 
Abld All): (a) Yes

(b) and (c) A statement giving the 
required information is laid on ttie 
Table of the Sabha [See Appendix 
VII, annexure No 93]

Emporia for Handloom and Small 
Scale Industries

3754. Shri Ram Krishan Gupta: Will 
the Minister of Commerce and Indus­
try be pleased to state the number of 
empona opened so far for the hand­
loom and small-scale industries pro­
ducts (State-wise) *

The Minister of Commerce and In- 
•dtastry (Shri Lai Bahadnr Shastri):
Three “Handloom Houses” have been 
opened one each at Bombay, Madras 
and Calcutta for the sale of handloom 
cloth Sales Depots and mter-state 
Depots [as per list laid on the Table 
of the Sabha (See Appendix VH, an­
nexure No 94)] have also been open­
ed Marketing is also effected through 
mobile vans, push carts, hawkers etc

Sale of small-scale industries pro­
ducts is effected mainly through Whole­
sale Depots of a few selected indus­
tries [as shown in the list laid on the 
Table of the Sabha [See Appendix 
VII, annexure No 94)] Mobile vans 
were also being used, but these have 
been discontinued since 1st April, 1959 
Recently, one retail shop has been 
opened m Madras under the name 
‘Lilliput’

Employee*’ State h m a m  Mwpw
*755. Shri Ron Krishan Gtapta: Wfil 

the Minister of Labour and Employ­
ment and Planning be pleased to 
state:

(a) the period by which medical 
benefits to workers’ families under the 
Employees’ State Insurance Scheme 
will be extended to workers In Punjab 
and Delhi;

(b) whether any time schedule has 
been worked out for this purpose; and

(c) if not, the reasons therefor?
The Deputy Minister of Labour (Shri 

Abld All): (a) and (b) Medical care 
has already been extended to the 
families of insured persons in Punjab 
from the 1st November 1958 It as 
proposed to extend the medical care*' 
to the families in Delhi area from June
1959

(c) Does not arise

Payment of Rebate on Handloom Cloth 
to Punjab Government

*756. Shri Ram Krishan Gupta: WiU 
the Minister of Commerce and Indas- 
try be pleased to state

(a) whether the rebate due for the 
handloom cloth has been given to the 
Punjab Government,

(b) if not. the amount of arrears 
still outstanding, and

(c) the period to which they relate?
The Minister of Commerce and In­

dustry (Shri Lai Bahadur Shastri):
(a) Yes, Sir

(b) and (c) Do not arise 

Exchange Compensation Allowance
3757. Shri Ram Krishan Gupta: WiU 

the Prime Minister be pleased to 
state

(a) whether it u  a fact that many 
officers in the missions abroad have 
produced false certificates for the 
drawal of exchange compensation al­
lowance; and
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<b) If so, tin  nature o f action taken 
or proposed to be taken against these 
officers?
* Xbt Prime Minister and Minister of 

External Affairs (Shri Jawaharlal
N ttm i): (a) and <b). There has been 
no case of false certificates being used 
for the drawal of Exchange Compen­
sation Allowance. There were a few 
case* of irregular drawal owing to 
misinteifc .elation of rules. Recoveries 
were made in such cases.
Documentary Fl'n on Folk Dances ef 

Punjab
m(Ul f  Shri Earn Krishan Gupta:

\  Shri D. C. Sharma:
Will the Minister of Information and 

Broadfiatting be pleased to state.
(a) whether any documentary film 

has h***»n orepar»v! on the folic dances 
of Punjab;

fb) if so, the nature thereof; and 
(c> if the reply to part (a) be in 

negative, whether there is any pro­
posal to produce any such documentary 
film’

1’he Minister of Information and 
Broadcasting (Dr. Keskar): (a) to (cj. 
No documentary Has fu  t>een pre­
pared exclusively on the folk dances 
of Punjab. The feature length film 
on Folk Dances of India entitled 
"Dhurli Ki Jhankar” , which has been 
completed and is expected to be re­
leased shortly, however, includes the 
following folk dances from Punjab:

( 1) Bhangra Dance.
(2) Gidda Dame, and
(3) Nati Sword Dance of Kulu.

Environmental Sanitation In N 1 J A .
3759. Shri D. C. Sharma: Will the 

Prime Minister be pleased to refer to 
the reply given to Unstarred Ques­
tion No. 1105 on the 8th December, 
1958 and state the progress made so 
lar in implementing the recommen­
dations o f the body of experts are 
pointed to assess the environmental 
sanitation from N.E.F.A.?

The Prime Minister and Minister 
ef External Affairs (Shri JawihuM  
Nehru): Some progress has been

made in the implementation of water 
supply schemes and 8 major schemes 
were taken uo involving an expendi­
ture of Rs. 51,000 during 1958-58. 1 
addition, 67 we.ls have been cons­
tructed and 564 water points renovat­
ed m N.E.S. Blocks up to date.

There has been no further progmn 
in respect of other items since tha 
reply given to UnstaTed Question 
No. 1105 on 8th December, 1958.

Farldahad Tnm hip
3780. Shri D. C. Sharma: Will tha 

Minister of RehaMBtattan and Mino­
rity Affairs be pleased to state:

(a) the total loan and grants given 
to Faridabad Township under different 
heads during 1958-59 separately; and

(b) whether the grants have been 
utilised in full?

The Minister of Rehabilitation aad 
Minority Affairs (Shri Mehr Chand 
Khanna): (a) and (b ). Loans: Rs.7'8& 
lakhs.

Grants: Rs. 18*17 lakhs of which 
Rs. 17-98 lakhs were utilised and tha 
rest refunded. Details are as follows;

Amount 
Sane in yd

Amount
Vtiliftrd

Rs. Rs.
I. Ei’fbltshment . 1 ,67,000 1,65,000

2. Municipal charjfe* 2,iojxx> a,oo^oofr
3- Pjwir H >u»c 9̂ 4,000 9,44,00a

4- and
si in ion 3,97>a°o 3,91,000

5- R 'lu f’X'orks . 7.300 7,000
6. T ’ lupDrt of

1 bxir 92,400 91,000

R*. 18,17,700 17.9fc.00o

3781. Shri D. C. Sharma: Will th# 
Minister of Wocksl, Housing u 8  
Supply be pleased to state:

(a) the number o f employees worfc» 
ing at present in Hotel Janpath;

<b) the monthly expenditure incur­
red by way of salary to these em­
ployee*;

81 (Ai) LSD-3.




